T3 Written Answers

Union movement in the rural lubour
and giving protection to them?

THE MINISTER OF STATEIN
THE MINISTRY OF LABOUR
(SHRIMATI RAM  DULARI
SINHA): (a) Yes, Sir,

(b) In September, 1978, Govern-
ment set up this Committee asa
permanent advisory body, to advise
on various administrative and legis-
lative measures for Dbettering the
socio-economic conditions of rural
unorganised labour and for promo-
ting their organisations. One mecting
of this Committee was held in July,
1980,

{(c) The main recommendations
of this Committee were the introduc-
tion of u Central Legislation for
agricultural workers, organising rural
workers and improvements in the
1ehabilitation schemes for bonded

fubour.

(d) Rural education camps con-
ducted by the National Labour
Institute and the Central Board of
Workers Education help rural wor-
kers to develop leadership skills to
form associations and unions. In
addition, during the Sixth Plana
specific Centrally Sponsored Scheme
to organise rural workers is being
introduced from 1981-82 to inter-
clia help rural workers form asso-
ciations, unions or cooperatives
Jdepending on local needs and con-
ditions. Government is also consi-
dering the question of amending the
Trade Unions Act to enable agricul-
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tural labour to form trade unions
and get the protection available
under this Act.

Recognition to SC and ST employees
Welfare Associations/Federations in
various Departments

9901. SHRI R.R. BHOLE: Will the
Minister of HOME AFFAIRS be
pleased to state:

(a) whether it is a fact that Sche-
duled Caste and Scheduled Tribe
Employees Welfare Associations,Fe-
derations in various Departments and
Public Sector Undertakings have been
denied recognition by the Gove.n-
ment with the resuli that great diffi-
culiiies are being experienced by these
organisations to perform the service
in the cause of certain safeguards
under the provisions of the Constitu-
tion for these weaker scciions: and

(b) il so, the rewsons therefor °

THE MINISTER OF STATEL IN
THE MINISTRY OF HOME AF-
FAIRS AND DIPARTMENT OF
PARLIAMENTARY  AFFAIRS
(SHRI P. VENKA T ASUBBAIAH):

(a) &(b) Yes, Sir. It has been the
policy of the Government not to re-
cognise Service Associations formed
by Central Govt. Employees on the
basis of Caste, Tribe or Religious
denominations.





